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Displaced Families from New Delhi 
Railway Station Yard 

·130. SHRI YASHPAL SINGH: 
Will the Minister of WORKS, HOUS-
ING AND SUPPLY be ploosed to 
state: 

(a) whether it is a fact that 
thousands of families were shifted 
from New Delhi Railway Station yard 
to Nangloi in the month of January, 
1968; 

(b) if so, whether it is a fact that 
homeless persons were not provided 
there with any tents and medical faci-
lities; 

(c) if so, the number of persons who 
died at Nangloi as a result of cold and 
rains during shifting; and 

(d) the action taken by Govern-
ment in the matter? 

THE MINISTER OF WORKS, 
HOUSING AND SUPPLY (SHRI 
JAGANATH RAO): (a) to (d). About 
4,000 unauthorised jhuggis, occupied 
by about 18,000 persons in the Kela 
Godown area near the New Delhi 
Railway Station were demolished on 
the 26th and 27th November 1967, 
under the Jhuggis and Jhopris Re-
moval Scheme. Eligible squatter 
families comprising of about 1500 
persons i.e., those who had squatted 
on Government and public land prior 
to July 1960, were provided alterna-
tive accommodation in a regular 
Jhuggis and Jhopris colony at Najaf-

garh Road. The remaining ineligible 
families who were not entitled to any 
facility under the Scheme, were slUtt-
ed to two sites at Nangloi and H .... 
sal. Adequate civic amenities 1ilIe 
water, community block latrines etc-
were provided at these sites_ An 
ambulance van was detailed for pro-
viding medical relief. At Nangloi 
there is also a regular dispensary. 
Adequate number of shamianas and 
tents were also put up at the two sites 
to provide shelter, against rain mel 
cold. No person is reported to have' 
died at Nangloi as a result of ealct 
and rains during shifting. 
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Petro-Chemical Complexes 

°133. SHRI B. K. DASCHOW-
D H U R Y: Will the Minister of 
PETROLEUM AND CHEMICALS re. 
pleased to state: 

(a) whether Government have· 
chalked out any programme for the· 
establishment of a petro-chemicaL 
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cO'lIlplelt each at Haldia, Barauni, 
Gauhati, Baroda and Cochi.n; 

(b) if .0, the tYPe of industries pro-
posed to be established at these places; 
and 

(c) the type of industries already 
established at these places? 

THE MINISTER OF STATE IN 
THE MINISTRY OF PETROLEUM 
AND CHEMICALS AND OF SOCIAL 
WELFARE (sHRI RAGHURAMA-
IAR): (a) Yes Sir; except 'at Gau-
hati and Cochln. 

(b) At Baroda a naphtha cracker 
and an aromatics project consisting of 
extraction of xylenes and manufacture 
Of DMT will be set up in the public 
sector. There will be downsteam 
units based on the naphtha cracker 
for the production of PVC, PV A, 
Acrylonitrile, Synthetic Rubber, 
Polyethyllene etc. These will be in 
the private sector. There will also 
be a cllprola<;tam unit in the private 
sector. 

At Barauni an aromatics project 
consisting of extraction of Benzene, 
Toluene and Xylenes will be set up. 
The plan recommended by the Work-
ing Group on Petrochemicals for the 
Haldia Complex consists of a napatha 
craker and downstearm units mOre 
or less on the same lines as at Baroda. 

fr) None of the above industries 
hive yet been established. 

'Cbarter of Demands of Willingdon 
Hospitals Workers' Union 

'134. SHRI BALGOVIND VERMA: 
SHRI ATAL BIHARI VAJ-

PAYEE: 
SHRI RAM SEWAK YADAV: 
SHRI P. N. SOLANKI: 
SHRI R. K. AMIN: 
SHRI K. M. ABRAHAM: 
SHRI KAMESHWAR SINGH: 
SHRI S. M. BANERJEE: 
SHRI MOHAN SWARUP: 
SHRI D. R. PARMAR: 

Will the Minister of HEALTH. 
FAMILY PLANNING AND URBAN 

DEVELOPMENT be pleased to state: 

(a) whether Government have re-
ceived any Charter of Demands from 
the Willingdon Hospital Workers' 
Union in connection with the demands 
Of the workers of the Willingdon 
Hospital; 

(b) if so, the details thereof; and 
(c) the action taken by Govern-

ment thereon. 
THE MINISTER OF HEALTH, 

FAMILY PL.ANNING AND URBAN 
DEVELOPMENT (SHRI SATYA 
NARAYAN SINHA): (a) Yes, Sir. 

(b) and (c) A statement is placed 
on the Table of the Sabha. [P!aced 
in Library. See No. LT-1l5/68j. 

W.H.O. Report OD Menace of Water 
Pollution 

*135. SHRI MAYA VAN: 
SHRI DElVEEKA.N: 
SHRI CHENGALR. ... YA 

NAIDU: 
SHRI T. D. RAMABADRAN: 
SHRl NITlRAJ SINGH 

CHAUDHARY: 

Will the Minister of HEALTH, 
FAMILY PLANNING AND URBAN 
DEVELOPMENT be pleased to state: 

(a) whether Govemment's attention 
has been drawn to W. H. O. report on 
the menace Of water pollution; 

(b) if so, the salient features there· 
of; acd 

(c) the action taken thereon? 

THE MINISTER OF HEALTH, 
FAMILY PLANNING AND URB.' " 
DEVELOPMENT (SHRI SATIn. 
NARAYAN sINHA): (a) and (b). 
The Government of India have no in-
formation regarding any W.H.O. re-
port on the meance of water pollU-
tion. However, a publication entitled 
''Water Pollutio!l Control". which is 
the report of a W. H. O. Expert 
Committee, was published in 1966 as 
No. 318 of the Technical Report Series 
of the W. H. O. This report deals 
with the effect of water pOllution, the 
methods of treating polluting liquids 




